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Present Mr. K.Karnal Singh counsel for the ap9licant. 

Mr. M.R.Singhvi proxy counsel for 
Mr. M.S.Singhvi counsel for the respondents. 

The learned counsel for the aj::»olicant states that 

the AP :.lication has become infructuous and he li seeks 

permission to withdrm·1 the Application. The OA is 

accordingly dismissed as having been withdrawn. J 
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